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coming. I would like ty know from
the hon, Minister whether it will be
on, this' pattern, Will ‘the Minister be
pleased to tell ug on what basis this
amount is calculatedy If it is less,
what wilt the Government do on this
-issue? It comes to only R. 18,000 per
worker. ‘
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SHRI T. R. BALU: Myr. Chairman,
Sir, because of the non-receipt of the
rehabilitation fund by- the warkers,
-the: workerg are suffering So, - what
are the steps taken by the Govern.
ment to expedite the disbursement of
th rehabilitation fund?
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SHRI T. R BALU. Mr, Chairman,
Sir, T want to know what the steps
are that the Government has +taken
to expedite it ’
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MR. CHAIRMAN: These are the di.
fliculties he is trying to remove.
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Review of Tndia's Nuclear Policy

*165. SHRI BEKAL UTSAHI:t
DR. SANJAYA -SINH.

Will ¢he Minister of - EXTERNAL
AFFAIRS be pleaseq to state:

(a) whether it is a fact - that the
American Senator Larry Pressler dur-
ing his 11 day official visit to South
Asiz also visited New Delhi in the
sacond week of January, 1992;

(b) whether during the visit Mr.
Pressler pointed to the danger of
seven to nine Islamic, “fundamen-

& :

tThe question was actually asked
on the floor of the House by Shri
Bekal Utsahi,
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talist” nations, some of them posses-
sing -nuclear weapon capability, for.
ming a “federation” to become a
major-force in this region, which co.
uld pose a danger to India; ang

(c) if so, whether in view of such
a danger, Government have reviewed
its nuclear policy, if so, what are the
details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF.
FAIRS (SHRI EDUARDO FALE-
TRO): (a) Yes, Sir. He was in New
Delhj from 10.13, January K 1992,

(b) Yes, Sir, this view was expres-
sed by Mr, Pressler.

(c) Government remains committed
to the development of nuclear power
for peaceful purposes. Government
keeps a constant watch on the evol.
ving security environment for India
regionally and globally and will de-
fend its national interests under all
cirumstances.

w5t F%w “Serg” ¢ g
atgaew. B 91 # aXF @ Vg

yda 1 obled! (K- s8]t
Lh”f,-d -.,",.Ia 1._1" d},! A R
Fuy x9S o o) gl (2

st wREl : FUET ¥ I R
e

s v & ag arfgw o wafeT
o7,

ngp F oAy ¥ T
wGr |7

-

TR A

[ RAJYA SABHA ]

|

te Questions 36

ot 9 edbes]  Mar  gy3]T
oo 82 B WS
yho 43 Rke &3 ol 5aS I Ola
['Lb-‘;_‘rf)s Jgew fpae o 4 5 a0
oft gwrafr :  EaE a1 Wfan,
TET ar gASTC & g W AL
(sqeats) amrw T 2 ifsw L.
(=@aren)

o1 "t Aww TG SAAT, 1992
Fandlar & 93 Awda, avdw Wi©
UL dET &< gawT efeor ofitar
# FEr 9T 11 f& sw
(=rargr)

ol 1 galus]l Jhar oya]t
byrde o3 & &gyl i 199)
W59 yluiyl (oyat yRhaw gpeda
@ 1= 15h S lay
[, (=tsgsm) ..
H W T 1 WA TATafT S
=t gwiafew . o ¥ RS0 )

.. (mmamw) w¥w & g smAr
g
. (cmEg ) SEiF @ ST |

>

ut 9F®  “Tag” ;T SR
T F T T g9 HF A
Fag Tow fafy ov fifes =v &
Fr3 fOle @R & & g a2l
q IaFr ATARTIC AT F 7

Ls @ lad] e 5327
ptogtens ole & RSl S el
ute %] g8l e el ] dya
¥ @y S e Wy =
PR N O P R
[- 2 LS

MR. CHAIRMAN: Do you know
that they have got these capacities?
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SHRI EDUARDO FALFIRQ. Sir,
Pressler proposed.an amendment and
that is how Pressler is famous. The
Pressler Amendment ig precisely eon-
cerning Pakistan ang really it pre.’
vents the Government of the United
States from giving aig or military te.
chnology to Pakistan because it finds

. (Interruptions). I read the opera-
tive portion for the information of the
Members. It says, “No assistance shall
be furnished to Pakistan”.. . (Inter-
ruptions),

SHRI S. JAIPAL REDDY. The
main question is what India will do.

MR. -CHAIRM/;\N; Question, Hour
is over.

WRITTEN ANSWERS TO QUES-
TIONS :

Suggestions of Nationaj Tripartite
Con\miftee o Cotton Textiles

*166. SHRI MENTAY PADMANA-
BHAM: Will the Minister of TEXT.
ILES be pleased to state.

(a) whether Goernmeni are consi-
dering various suggestions of the Na.
lional Tripartite Committee on Cot-
ton Textiles;

(b) whether there is any proposal

under Government's consideration to
revise the Jbasic Textile Policy:

(c)y whether any efforts are under.

way to evolve an integral policy co-

vering the powerloom. mil] and hand_
loom sectors; and

(d) if so, what are the details

thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF TEXTILES
(SHRI ASHOK GEHLOT): (a) Gov-
ernment rveconstituted the Industrial ¢

[9 MAR. 1992]

to Quustions 38

Committee on Cotton Textiles Ind'us- .
try comprising representatives of
Government, employers and workers

- for discussing “the Problems facing

the units which have become sick and
the preventive meagures to be taken
in regard to other units The first
meeling of the Committee was. held
on 21-2.92 and its suggestions are
under consideration.

(by to (d) Government are exarn.
ining the recommendations made by
the ‘Abiq Hussain Committee appofn-
ted ¢o reivew the progress of imple.
mentation of Textile Policy.

Pending Projects of Madhya Pradesk
and Uttar Pradesh :

“167. SHR1 AJIT P. K. JOGIL:
KUMART ALIA:

Will the Minister of PLANNING
AND PROGRAMME IMPLEMENT-
ATION be pleaseq to state:

(a) whether the State Governments
of Uttar Pradesh and Madhya Pra.
desh have requested the Uhion Gov-
crnment ty give early clearance to
various projects of Madhya Pradesh
and Uttar Pradesh; and

(b) i so, the reaction of the Union
Government thereto?

THE MINISTER OF STATE OF
THE MINISTRY OF PLANNING
AND PROGRAMME IMPLEMENT-
ATION (SHRI H R. BHARDWAJ):

fa) No project from Uttar Pradesh
is pending clearance in the Planning
Commission. Two flood control sche-
mes of Madhya Pradesh are pending
for approval in the Planning Commis_
sion. These are (i) Shivana ¥Flood
Control Scheme (revised estimate)
amd (ii) Flood Protection Scheme for
Shujalpur town.

(b) These two schemes will by con-
sidered for investment ‘approval ‘ifter
the Eighth Plap for Madhys Prafiesh



